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MR. CHAIRMAN: Dr. T. Subbarami Reddy. He is not there. Now, Shrimati Jhama
Das Baidya.

SHRIMATT JHARNA DAS BAIDYA: Sir, I can't speak much because of my

operation.
MR. CHAIRMAN: Okay, no problem.
Increasing cases of honour kKilling in India

SHRIMATT JHARNA DAS BAIDYA (Tripura): My Zero Hour submission 1s regarding
the number of honour killings all over India. #€1, two honour killings €5 &, U g
H AR gl afierrg & drEwEqy H1 3ol A1 U honour killings ®1 €T € 2l AR
# W1 AE Zero Hour mention € | Thank you, Sir.

Revision of royalty rates for major minerals including iron ore in Odisha

st wRiforR 2w @nfewm - <RRdE |, # revision of royalty rates for major
minerals including iron ore in Odisha & R H €A MBI FIAT @] gl

v anfeen Tdh mining rich State ¥ 937¥ iron ore ﬂﬂroyalty anfeen & o aiml
HIFF Y] & | Tron ore b HIRI-HRI coal, lignite, sand for stowing a1 31 Wd [A-Red
F1 et w1 Rdom RI=R, 2014 | Government of India =1 a1 o | 78 RdleH &%
o7 T § s ¥ 59 Ruw 9 fhawey, 2017 1 et @1 R v ey e,
Qo1 3l dap JiIedT 1 Nedior =11 €31 & | Periodic revision =1 11 & @11 311830
¢ @l mining revenue H ®I%B] HIET 81 Y81 & | Royalty revision & d H HNT HYhR
9 ¥ WHR P by fafgaA | Wl €

W, W o W 9 by WRebR 9 uw Fded axdl 8 fb daedl o1 Rdla
Sleg 9 vieg fhann w1g, e=raig |

sft v amemt (@nfsem - weled, § Al wewn g SR 1 fawy 9w
B TG DU G

SHRI SASMIT PATRA (Odisha): Sir, I too associate myself with the matter raised
by the hon. Member.

SHRI BHASKAR RAO NEKKANTI {(Odisha): Sir, I too associate mysell with the
matter raised by the hon. Member.
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MR. CHAIRMAN: Okay, all those who associate, please send the names. Now,
Shri Vaiko.

Proposed dumping of nuclear waste in the Kudankulam Atomic Plant

SHRI VAIKO (Tamil Nadu): Sir, I draw the attention of this House, through you,
to the dangerous, disastrous and destructive consequences of the dumping of nuclear

waste in the atomic plant at Kudankulam in my home district Tirunelveli.

I recall the day of 21st November, 1988, when the then Prime Minister, Shri Rajiv
Gandhi, made a statement in the other House and this House welcoming the arrival of
Mr. Gorbachev, the then head of USSR. But, he just mentioned that we are going to
establish an atomic plant without mentioning the location of the plant because he was

very clever not to mention the project location.

But, I came to know through sources, therefore, I vehemently opposed it and
altercations took place between us. But, I talked about the three main accidents. The
first one on 28th March, 1978 in the United States of America and, thereafter, no atomic
plant has been set up in the United States of America. And the very same thing
happened in USSR after the Chernobyl accident on 26th April, 1986.

These things have to be taken into consideration. Therefore, we should not go for
atomic plant. I took Shri George Fernandes for the agitation in Tuticorin also. After these
accidents, particularly, in Chernobyl, even today, only disabled children are born.

Belgium, France and Germany have already shut down the atomic plants and the
United States has not set-up any atomic plant. But, very shockingly, on March 11, 2011,
Fukushima atomic plant disaster took place in which thousands were killed and hundreds

of thousands had to flee.

Sir, the fishermen, particularly, thousands of women in Idinthakari near Kudankulam
observed an agitation {or nearly two years. Adding more salt to the injury, the Government
of India announced that a nuclear plant 1s going to be set-up there, and that they are

going to dump the atomic nuclear waste there.
Already, Poovulagin Nanbargal, an NGO, has filed a petition in the Supreme Court.

MR. CHAIRMAN: What is your suggestion? .. (Interruptions) ...



